
OFFICE OF THE DISTRICT & SESSIONS JUDGE: ANGUL.

ORDER DATED 23.O2.202 r.

Pursuant to Honble Court's Letter No. 289 (3Ol dtd.19.O1.2O21 and the
provisions contained in sectloa-ll of the Transg6nder persons (protection of
Rights), Act, 2o19, the following officers of this Judgeship as here by declared as
complaint officer of the station noted against each as per the table. given below of
this Judgeship to deal with the complaints relating to violation of the provisions of
the Transgender Persons (Protection of Rights), Act, 20 19.

sl.
No.

Namc of thc Complalnt
Olllcer Name of the Btatlon

l.
Addl. District & Session
Judge-Cum-Spl.
JudgefVigilance), Anzul

For Headquarter station, Angul

) Addl. District & Session
Judge, Talcher For Talcher Station

3. Addl. District & Session
Judge, Athmallik For Athmallik Station

4. The S.D.J.M, Pallahara For Pallahara Station

5. J.M.F.C, Chhendipada For Chhendipada Station
6. J.M.F.C, Banarpal For Banarpal Station

Inform all concerned accordingly.

sd/-
Dlstrlct & Sesslonc Judge,

Angul


